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DR. CI-IARANJIT CHANANA: About

the public sector, the Cement Corpora.
tion of Indiag has been given #; units,

the J & K Minerals I.td—2 units, the

U.P. State Cement Corporation—2
units, the Meghalayy Industrial Deve-
lopment Corporation—2
Tamil Nadu Industrial Development
Corporation—1 unit and, like that, we
have given 24 units in the public sec-
tor.

The sector-wise break up is as fol-
lows, Out of 27.52 million tornes, 9.17
million tonnes ig in the public sector,
14.02 million tonnes in the private sec-
tor and, in addition to this, we have
been also encouraging the mini-cement
plants fo come up all over the country
according to the economic viability and
technical feasibility.
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SHRI R. VENKATARAMAN: The
cement distribution will be according

to our priority and, if the public works )

require cement urgently, certainly, it
will be given the priority.

AN HON, MEMBER: What is the

priority?

SHRI JYOTIRMOY BOSU: The pri«
ority is Birlaji,

MR. SPEAKER: You carry on with
. ¥your answer,
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SHRI R. VENKATARAMAN: 1 bava
staiad that the priority will be given
for the public works and this priority
will come not only from locally prodic-
ed cement but glso importeq cement.
If the hon. Member hasg any sperific
case in which the priority has not been
observed, it. may be brought to our
enotice. She may also write to the
local Government which observes the
priority. The question is that so long
ag there is shortage, we are to distri-
bute the available quantity in accord-
ance with the relative priority,
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI C. P.
N. SINGH): (a) Army Units, located
in different stationg carry out routine
training and exercises every year. Such
exercises are also conducted in Rajas-
.than.

(b) During these exercises, the main
movement of mihtary tramc and all
movement of tanks are generally made
cross-country to avoid damage to roads,
The maintenance of roads in the border
areas are primarily under the Bondes
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Roads Organisation, They have not
made any complaint or demanded
additional grant for the maintenance of
these roads which cater for all kinds of
traffic,

(c) No compensation is paid py the
Ministry of Defence for wear and tear
of roads which are used by Military,
Formationg for their routine training.
However, where there are specific
damages to facilities like Culvertg etc.,
Army Engineers invariably take action
to repair those in consultatjon with the
State PWD.

(d) Maintenance of roads which are
generally intended for all types of tra-
fic, including military traffic, is the
responsibility of State Government and
it is to be done from the normal main-
tenance grant by the State PWD, as is
being done by the Border Roads Orga-
nisation in respect of roads in the
bordet gareas. However, in specific
cases of damage to Culvert ete., Army
Engineers will continue to undertake
repair work in consultation with the
State PWD,
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SHRI C. P. N, SINGH: The Hon.
Member has made a very relevant point
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but I would like to clarify that these
military movements are not confined
to the roads only. These heavy tanks
which are about 40 to 50 tons and other
carriers which have chaing are trans-
ported by other means and these roads
are used only when they have to cross
a particular road. Culverts, yes,
wherever there is damage it ig imme-

diately repaired by the Army
Engineers.
THE PRIME MINISTER (SHRI-

MAT; INDIRA GANDHI): The ques-
tion is gbout damage to roads,

SHRI C, P, N. SINGH: Not the entire
road, but wherever there is damage it
is repaired.
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SHRIMATI INDIRA GANDHI: 1
can understand that, if the damage
i, grave, it ig difficult for the State
Government to find the money. But,
so far, no olher State Government
has made such a complaint. This
is the first time that it has come,
so for as my %xnéWledge goes. I
cannot give an assurance here, but
I can certainly say that we will look
into the matter. I do realise that
Rajasthan has a heavier burden of
this kind being right on the border.
(Interruptions) But Punjab hag made
no complaint. We can look into
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this. But a5 my colleague pointed
out, the rule is only to repair the
culverts and other such things and
not main roads which are left to the
State PWD.

DR. KARAN SINGH: Mr. Speaker,
Sir, military exercises are, of cour:ze,
very necessary and in the national
interest. But those of ug who
come from border areas like Jaisal-
mer—yourself or myself—know that,
apart from roads, the military exer-
ciseg involve construction of tank dit-
ches and various other manoeuvres
in the rural areas. The Prime Minis-
ter will be interested to know that it
is not only a question of the State
Government not complaining. Very
often what happens is that the villa-
gers living in the border areas are
displaced by the construction of fir-
ing ranges, tank ditches, and so on.
When we ask the State Government,
they say that this is the Government
of Indig affairy whereas when we
ask the Government of India, they
say that money has been given to
the State Government but has not
been disbursed to the people. So,
would the Prime Minister very kindly
keep this in mind and ensure that,
whenevey g villager living in the
border areas—in any case his life, as
you know, is more difficult than that
of those living in other parts of the
countrv—ig displaced or  disturbed,
top priority wil] be given and rapid
ang adequate compensation paid?

SHRIMATI INDIRA GANDHI: The
hon. Member knows that this is a
long-standing problemg to which we
have applied ourselves many times.
But T do agree that the human aspect
of it should be given consideration.

Crimes in Delhi

*23. SHRI CHHITTU BHAI
GAMIT:

SHRI KRISHNA PRATAP

SINGH: y

Will the Minister of HOME AF-
.FAIRS be pleased to lay g statement
showing: “
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(a) what are the details regarding
the number of cases of theft, chain
snatching, pick pocketing, stabbing,
murder and other serious crimes re-
ported in Delhi during last two
months; and

(b) the steps taken by Governm<nt
to check the increase in crime in the
capital?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). A statement is' laid on
the House.

Statement

The figureg of crime under various
heads including theft, chain snatching,
pickpocketing, stabbing (attempt
to murder) and murder are indicated
in the annexure. Figures under
these heads for the corresponding
period in 1979 are alsp stated along
side, These figures show that
compared to the corresponding
period of last year, there ig an
over-all improvement in the crime
situation in the Capital. There is
a decrease in the number of dacoity,
hurt, robbery, snatching and riots
cases.

2. Various stepg have been taken
to improve the situation further. Im-
mediately on assuming office, the
Home Minister convened a meeting
0f the senior officialg of Delhi Ad-
ministration and Delhi Police on the
subject. This was followed by a
series; of meetings—one having been
attended by different rankg of Delhi
Police, Inspectors and above. The
Home Minister took them inty con-
fidence, assured them of necessary as-
sistance in the form of men and re-
sources ang asked them to take im-
mediate and firm steps to curb crime
so that people could lead a peaceful
life. He warned that those who
were found guilty of dereliction of
duty would be taken to task.

3. Some of the specific measures
taken to check crime are  as
follows: —

(i) Intensive foot ang mobile pa-
trolling including armed, with





